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Written Answers

Snow {Cream)
Umbrella

Cot

Durrie

Mattress

Trunk

Suit-case
Utensil—Earthenwarc
Utensil—Aluminium
Utensil—Brass
Utensil—Copper
Utensil—Iron {Tawa)
Utensil —Bell metal
Utensil—Enamel
Bucket

Glassware

Wall Lamp

Lantern

Broom

Lock

Washing soap
Washing soda
Laundary charges
Washerman charges
Tailoring charges ’
Boot polish
Housing

Vegetalhle and Fruuts

Potatoes
Cauvliflower
Turnip
Radish
Peas
Tomatoes
Lady’s finger
Karela
Tinda

Arvi
Kaddoo
Brinjal
Cabbage
Green plantain
Pumnkin
Beans
Barbati
Carrot
Jack fruit
Cucumber
Methi
Palak
Banana
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to Questions 118
210. Orange
211. Mango
212. Kharbooja
213. Guava

214. Lemon

215. Coconut
216. Water melon
217. Papaiya
218. Pineapple

219. Liclu
220. Groundnut
221. Chiku

Opening of Regional Passport Offices in
States

396, SHRIMATI PRATIBHA SINGH:

SHRIMATI RATNABAI SREE-
NIVASA RAO:

SHRIMATI A LEELA DAMO-
DARA MENON:

SHRIMATI MARGARET
ALVA:

Wil the Minister of EXTERNAL AF-
FAIRS be pleased to state whether there
15 any proposal under Government’s con-
sideration to open  Regional Passport
Offices 1n the capitals of each State in
order to remove the hardships faced by
the applicants from the States other than
those seven States which have Regional
Passport Offices”

THE MINISTER OF STATE IN THE
MINISTRY OF EXTERNAL AFFAIRS
(SHRI SURENDRA PAL SINGH): No,
Sir. Apart from the seven Regional Pass-
port Offices, a Regional Passport Office
for Kerala has been recently established.
Proposals for opening of additional Re-
gional Passport Offices are considered
from time to time on the basis of the vo-
lume of Passport work and other relevant
factors, including the need for economy in
non-Plan expenditure.

Workers covered by E.S.J. Scheme

397. DR. K. MATHEW KURIAN:
Will the Minister of LABOUR be plea-
sed to state:

(a) the number of industrial workers
covered by the Employees’ State Insurance
Scheme in the country State-wise; and



